2913 Business of the

House
have recommended that leave of
absence may be granted to the follow-
ing Members for the periods indicated
in the Report: Shri 8, C. Chowdhury,
Shri P. R. Ramakrishnan, Shri Hoover
Hynniewta, H. H. Maharaja Pratap
Keshari Deo, Shrimati Lalita Rajya
Laxmi, Shri B. Rajagopala Rao, Shri
Bhagwan Din Misra, Shri Muthurama-
linga Thevar, Shri K. G. Deshmukh,
Shrimati Tarkeshwari Sinha, Shri
Awadhesh Kumar Singh, Shri K. N.
Singh, Dr. K. Atchamamba, Shri I
Eacharan, Shri V. C. Shukla, and Shri
C. R. Narasimhan.

I take it that the House agrees with
the recommendations of the Com-
mittee.

Hon. Members: Yes.

Mr. Speaker: The Members will be
informed accordingly.

BUSINESS OF THE HOUSE

The Minister of Parliamentary
Affairs (Shri Satya Narayan Sinha):
With your permission, Sir, I would
like to announce that the order of
business for the House for the week
commencing 3rd March, 1958 will be
as follows:

(1) Further discussion of the
Railway Budget.

(2

~—

Discussion and voting on Sup-
plementary Demands for
Grants 1857-58 in respect of
Railways.

(3) Discussion and voting on
Demands for Grants 1958-39
in respect of Railways.

(4) Consideration and passing of
the Control of Shipping (Con-
tinuance) Bill, 1958.

(5) Discussion on the Seventh
Report of the Union Public
Service Commission for the
year 1956-57 and the Govern-
ment’s memorandum thereon
on a motion to be moved by
Sarvashri Harish Chandra
Mathur and N. R. Munisamy.
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RAILWAY BUDGET~—GENERAL DIS-
CUSSION—contd.

Mr. Speaker: The House will now
resume further discussion on the Rail-
way Budget. Out of 15 hours aliotted
for the discussion, 9 hours and 20
minutes have already been availed of
and 5 hours and 31 minutes now
remain. Shri Raghunath Singh may
continue his speech.
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Dr. Melkote (Raichur): For the
past eight to ten months, I have been
travelling constantly in different parts
of the country, and I have been notic-
ing the Herculean effort that is being
made by the Railway Ministry either
in repairing the tract or in repairing
the bridges, or in renovating the wait-
ing rooms, or in meaking improvements
in the train timings etc. I, therefore,
consider it necessary, on behalf of the
public and on my own behalf, 1o con-
gratulate them on this Herculean task
of improving the travel facilities for
the public.

While I say this, let me also tell the
Railway Minister that the public to-
day are hearing constantly of acci-
dents, and they are exercised over
these accidents that are occurring fre-
quently. People have begun to ask
whether it 1s not true today to say
that air travel is much more comfort-
able and safe than rail travel. It is
possible that the Railway Ministry is
complacent the idea that the nuip-
ber of accidents in this country is
fewer than the number of accidents
that take place in other countries.
But that is no consolation. To give
average figures in regard to accidents
is no consolation to the person who
meets with accidents. It is just like
saying that our of hundred cases affec-
ted by a particular disease, ninty per
cent get cured, while ten per cent pop
off; it is no consolation to the ten
per cent to say that they are not being
attended to. I, thercfore, feel that
it is necessary that the Railway
Ministry should pay greater attention
and see why these accidents are cons-
tantly occurring. It is being said that
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the human element is responsible for
this. But I personally feel that the
standard of training, and the amount
of education that has to be given to
the individual workmen are also mat-
ters to be attended to in order that
we may obviate these accidents.

I have also to say something on the
type of planning that the Railway
Ministry have undertaken with re-
gard to the laying of railway lines and
the necessity for integrating rail com-
munication with road communication
in particular. The Plan as envisaged
is a big one, and it would take four
or five or six plans to meet the felt
needs of the public at the different
places. Are we to wait till then? Or
1s it possible to effect changes in such
a manner that the travelling public
on the roads or on the railways get
greater facilities even now? It is
here that the close integration of the
railway system with road communi-
cation is urgently necessary. I do
not know whether there is a separate
body constantly looking into the
needs of the passenger traffic both on
the roads as well as on the railways.
If such a body is not there, I feel it is
necessary to constitute one such to go
into this matter more carefully.

In this connection I would also like
to draw attention to one particular
fact, and that is, that during the
British regime, the Government were
looking only to one aspect, that is, the
military and political needs of the
regime, and the profit-making motive
of the different private concerns. But
today, the railways are nationalised.
So, it is not merely the profit motive,
but it is the convenience of the pub-
lic that has got to be kept in view.
The railways have been developed
now for over a century. The Gov-
ernment that was there in power be-
fore Independence saw to it that
wherever there was a railway line,
there was no parallel road system, so
thatithe railways could make adequate
profit. That is what one notices if one
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looked at the various parts of the
country. But the fact remains that
today the traffic is so colossal that for
quite a sufficient time to come, it
would not be possible for the railways
to carry the full load. So, it is neces-
sary to develop a parallel road system
also. That is where the question of
integration comes in, so that the tra-
velling public may have one or the
other of the modes of conveyance.
In this behalf, I would suggest the
possibility of the railways themselves
making such a venture, apart from the
different public agencies.

In regard to the question of laying
of roads, it is possible that the extra
cost that one hag to meet in the Plan
would be very much more if one has
got to construct bridges also. In seve-
ral parts of the country, there are
bridges already laid by the railways,
and on quite a number of them, the
number of trains that run during the
twenty-four hours of the day may be
five or six or seven or eight, includ-
ing goods trains. In such places, the
question may be considered whether
it would not be possible to lay a road
on the rail-bridge itself and allow
or not forbid the carrying of ordi-
nary road vehicles on the rail-bridges.

This is being done in several parts
of the Continent and in certain parts
of this country, in Cochin, for ins-
tance. Whether this method of co-
ordinating the efforts of the railways
and those of the road system would
not help the economy of the country
and at the same time be of greater
convenience to the public is a matter
which I would like the Railway Minis-
try to go into in greater detail.

While speaking about accidents, I
must mention one particular fact
which I have noticed in the case of
the Mahboobnagar accident. Whereas
the railway bridge has been repaired
and the canal has been widened and
the abutments attended to, so that
there is no corrosion of the banks,
lower down there is another road that
is running with a bridge on it. The
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ventway of the bridge on the road is
so narrow that when there is a cloud
burst, sufficient water cannot flow
out and water would accumulate and
a lake would be formed. While the
raillways have paid attention to im-
proving their own track as well as
the bridge, it is necessary that the
State P.W.D. should attend to this
aspect of the problem. I do not know
whether the State P.W.D. and the rail-
ways have jointly considered this
question, but if it has not been atten-
ded to, 1t would be necessary to do so,
because that region is a hilly tract
and a cloud-burst may occur any
time and another accident may hap-
pen. Therefore, it is necessary to
take stock of the situation and draw
the attention of the State P.W.D. au-
thorities to attend to this aspect of the
problem.

There have been several hon. Mem-
bers who spoke about the National
Federation of Railwaymen. I do not
know whether they seriously contend
that wherever there has been recogni-
tion given to one Union, similar re-
cognition should be given to one or
more Unions of the same unit. It has
been stated by very many Members
of the Opposition, including the Com-
munist members, for a long period of
years that it is necessary for the coun-
try to have one labour policy, which
would give recognition to one Union
in one factory. But whenever it is
convenient to them and wherever
they are not in possession of the
labour situation and a different union
to their own gets recognition they
would request for recognition of ano-
ther Union that is their own. Whe-
ther they would consider the possi~
bility of other Unions rival to them
asking for similar recognition and
whether they would concede recogni-
tion of such Unions 1s a matter which
they have got seriously to consider.

It is in view of the unanimous
opinion expressed by the different
labour groups in tripartite conferen-
ces that Government have come to the
decision that wherever recognition has
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got to be given, it has to be only of
one Union and no more. This is the
general policy followed all over the
country. But here it is being said
that the railways should consider the
question of recognition of one or more
Unions under them. I think this is a
very retrograde step which the Opposi-
tion themselves would not welcome
because it will put them into greater
trouble later elsewhere.

Therefore, I would congratulate the
Railway Ministry for having taken
this step of recognising only one fede-
ration, the National Railway Federa-
tion, and no more. I feel that this
ig in keeping with the well-being of
labour itself.

I would like to draw the attention
of the Railway Minister to one more
fact, and that is with regard to the
lack of sufficient foreign exchange for
purchase of materials either for rail-
ways or for other departments of
Government. Whereas Andhra Pra-
desh and Orissa have pleaded their
case, the case of Mysore also needs
to be represented. Whereas Andhra
and Orissa have got coasta] lines, rail-
way line as well as road line, the
western side right from Bombay
down to Mangalore has got neither a
road nor a railway. The hinterland
there stands undeveloped. In this
part of the country, there is plenty of
iron ore, the quality of which is more
than 70 per cent iron which can be
very easily exported. Apart from
putting up a very good road system,
it is necessary for the railways to
develop railway lines there so that
the ore could be transported to the
port itself. There are three such rail~
way lines which could be thought of—
one from Hassan to Mangalore, an-
other from Dandeli to Karwar and the
third from somewhere near Hospet to
Bhatkal. These three lines would be
somewhere about 250 miles in all and
they cost about Rs. 15 to Rs. 16 crores
only.

It is understood that the quantity
of ore that is there is more than 1000
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million tons, and exploitation of 1 to
2 per cent of it would in jtself be suffi-
cient to earn foreign exchange to the
extent of nearly 50 crores, which would
be available for the development of
the country. The Railway Ministry
should consider this question not from
the point of view of giving more rail-
way track for Mysore but from the
point of view of getting more foreign
exchange,

The efficiency of the railways and
the delays that occur have been com-
mented on by several Members, I
would not like to go into it except to
cite one instance relating to my own
constituency. There is a train from
Raichur starting somewhere about 12.15
in the night. It makes a start there
and by the time it reaches Wadi,
it is 4 in the morning, by which time-—
15 minutes earlier—the train that is
coming from Bombay reaches the
place. The train from Raichur side
just steams into the platform and the
other train steams away. This causes
great inconvenience to the public.
Severa] letters in protest have been
sent to the Ministry without any effect
so far. If the train from Raichur
starts 15 minutes or half an hour ear-
lier, because it is dead of night, it
makes no difference whatsoever. I
hope the Railway Mimstry will keep
this in mind and make the necessary
changes.

Mr. Speaker: Again and again I
find hon. Members insisting on the
Minister to do such things. These are
all small matters which need not be
brought up before the House hers.
Matters like a train being started 15
minutes earlier so that people may
catch another train can be attended to
by the decentralised sector of the
administration. There is a General
Manager in each place.

Shri Shahnawaz Khan: It is being
done,
Mr. Speaker: The hon. Member .

was a Minister in Hyderabad, He
comes and complains that it has got
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to be done at the Railway Ministry
level here. I would urge upon all
hon. Ministers to see that such matters
are disposed of there and then. Only
important matters of policy involving
large expenditure should come up for
discussion here.

Shri Shahnawaz Khan: There are
zonal consultative committees. All
these matters are discussed in those
committees and decisions taken.

Mr. Speaker: Why should not
instructions be given to the General
Managers that whenever a Member
of this House who can table a question
here, writes to them, it should be
attended to? Otherwise, I will have to
admit questions on all these subjects
here.

Shri Naushir Bharucha (East
Khandesh): The General Manager or
somebody on behalf of the railways
writes to all MPs every time a time-
table is about to be changed calling
for suggestions. That is being done.
(Interruptions).

Shri Tangamanl (Madurai): But
the suggestions are never accepted.

Mr. Speaker: I do not propose
to admit any questions hereafter relat-
ing to minor details. Members must
first of all satisfy me that they have
gone to the proper authority like the
General Manager, before they come to
this House. Otherwise, I will reject
all those questions. The hon. Minister
will certainly instruct the General
Managers to attend to all these repre-
sentations, and if in spite of those re-
presentations being made, they are
not attended to, this will be the final
court. There is no point in straight-
way tabling a question here regarding
a bridge in one place or a wayside
station in another or a level crossing
in a third and so on. It is rather in-
convenient; we are spending away the
time of the House.

Shri Thanu Pillal  (Tirunelveli):
‘When we approach the local railway
authorities, they say that there are
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standing orders and rules for opening
of gates, railway crossings and even
for connecting trains—for inclusion or
deletion. They say there is policy in-
volved every time. For policy matters
we have to go to the Minister and
to Parliament.

Mr. Speaker: Why should they not
write to the Minister? After ex-
hausting the remedy provided through
General Managar level, let them write
to the Railway Board or the Minister.

Shri M. L. Dwivedi (Hamirpur):
There are certain matters which we
have brought even up to the Minister.
Even then, things have not been settl-
ed. Then shall we not be able to put
things here?

Mr. Speaker: Let them satisfy me
that they have approached the Minis-
ter also and then come to the House.

Shri Punnoose (Ambalapuzha):
Have we to produce the letters?

Mr. Speaker: If they make a state-
ment, I will accept it.

Shri Punnoose: We have received
rephes saying that it is receiving
‘active consideration’. But that ‘active
consideration’ lasts for years.

Mr. Speaker: Hon. Members are
holding a high position. If they say
that they have exhausted all sources
including the Minister, I will accept
it.

Dr. Melkote: I was saying that
during my travels I have been trying
to visit the restaurants, waiting rooms
at the different places and other ame-
nities provided for the passengers for
getting their food and other things. I
noticed generally that the kind of
cleanliness that one would expect is
not there. It is possible that the Rail-
ways have been trying to Improve.
One can see this in every place. But,
equally so, particularly in the restau-
rant cars, if one visited the place where
the cooking is done, and saw the
people that cook there, one
would not subsequently take food
possibly for days together. I do not
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know whether that standard is what
one would expect. May I request the
Railway Minister to kindly pay atten-
tion to it because food is a very im-
portunt aspect of human life, and see
that those people are cleanly clothed
and the floor is clean and the vessels
etc. are also clean and the food is
cleanly served -also.

There is another aspect of the ques-
tion which I would bring to notice
and that is with regard to labour. I
understand that sweepers and others
who are employed by the Railways,
many of them, are uneducated. But,
today, with the impetus to adult edu-
cation, they are studying in higher
classes and many of them have quali-
field themselves educationally for
higher posts. But, it is said that new
recruits are being entertained whilst
even those who are, already in service
and who have qualified themselves do
not have their status improved. It
stands to reason that those alveady
employed should reap the benefit
first much more than a newcomer
and, I hope, the Railway Ministry will
give attention to this aspect of the
question.

Lastly, there is one aspect which
I would like certainly to deal with
because it touches on the economy of
the Railways. If any individual wants
to construct a particular thing, say a
tank, the cost that he has actually to
incur would be a fraction of the cost
that would be incurred by any of the
Government departments. The Rail-
way P.W.D. is spending money, which
one cannot understand, for the same
type of construction by several times
more. Whilst the State P.W.D. spends
twice or thrice more than what an
individual would spend on an item of
construction, the Railways would be
spending 4 to 6 times nearly of what
the P.W.D. would spend. That Rail-
ways possibly may say that particular
standards have got to be maintained.
But, I cannot personally understand
why this colossal amount should be
spent when the whole system is being

28 FEBRUARY 1988' QGenergl Discussion 2028

worked on contract system. When I
approached the contractors as to the
reason why this was the case they said
that one of the reasons was that their
bills were not quickly settled and that
they had to borrow money from the
moneylenders apart from banks, and
that 2, 3 or 4 years are taken for get-
ing their accounts settled during which
time they had got to pay interest and
all that interest was being met by the
public exchequer. This naturally em-
hances the cost of the construction.
‘Whilst I am not here to plead the cause
of the contractors who make money,
I say that so much more money is
paid from the public exchequer that
it costs 5 to 68 times more than what it
would cost normally. If we want to
economise, we should pay better atten-
tion towards the speedy settlement of
contractors’ bills. I am sure, by that,
the rates of contract would come
down to the benefit of the public. I
hope the Railway Ministry would
keep this in mind and attend to it.
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Mr. Speaker: Order, order, what has
bandar to do with the Railways?

sl aglewr g
[ AT
Mr. Speaker: The hon. lady Mem-

ber forgets this is the Railway Budget
and not the General Budget.
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Shri Punnoose: Mr. Speaker, Sir,
our criticism of the Railway Ministry
1s not that they are not doing any-
thing; our criticism is not that they
are not putting in any effort at all.
They are making certain efforts and
they are trying to remedy the situ-
ation. But the core of our criticism
1s that they are victims to the old
1deas, that the outmoded methods
which are traditional to our railway
system are still allowed to persist.
Sir, 1n the taking up of new lines, in
giving added facilities for passenger
and goods traffic and in dealing with
the grievances of workers they are
governed by the old ideas of the dead
past which do not fit in with the re-
quirements of the day.

Sir, may I draw the pointed atten-
tion of the House to one aspect? We
have got the Railway Service Com-
missions Four of them are now wor-
king. In the year 1955-56 the Esti-
mates Committee had made an en-
quiry into the working of these Com-
missions and had made certain valu-
able observations. They have made
certain introductory remarks; that
would show from which angle the
Estimates Committee have examined
them. The “Introductory” begins like
{th:s:

“The Indian Government Rail-
ways constitute the single largest
nationalised undertaking employ-
ing about 10 lakhs of persons do-
ing different types of work
throughout the length and breadth
of the dountry. As an employer
of such a large personnel, the Gov-

ernment Railways have to perform
a dual role. On the one hxnd,
Railways being a public utility
concern, have to ensure that the
efficiency of the staff is kept at a
high level, so that they may render
to the public the service expected
of them; and on the other hand,
the Railways, as a nationalised un-
dertaking, have also to ensure that
the directive principles of State
policy laid down in the Constitu-
tion of India are applied to the
staff under their care.”

[Mg. DEPUTY-SPEAKER 1n the Chair]
1308 hrs.

With these objectives the Estimates
Committee has examined the working
of these Commissions and made cer-
tain recommendations. I would like
to know what has happend to these
recommendations We come across
so many complaints with regard to the
working of these commissions Some
time back I came across a story of an
advertisement given by the South-
Eastern Railway of thirty-two vacan-
cles of clectrical journeymen. In
response to this advertisement 24 ap-
plications came from Kerala The
applicants were summoned to Calcutta.
On therr reaching Caleutta the Chair-
man found out a small lacuna. The
lacuna was this, that there was no
vacancy of clectrical journeymen at
all The Chairman was pleased to
say that he was prepared to inter-
view them for the post of work
maistries which required no technical
qualifications at all Look at the
trouble which these people were put
to, and the disappointment they had
to experience, and also the waste of
public money 1n the form of T. A. etc.

Considering this and other instances
probably, the Estimates Committee
had this to say:

“Lack of planning while plac-
ing requisitions: At present, the
requisitions for recruitment are
furnished by Railways to the
Commissions piecemeal or at un-
even intervals with the result
that the Commissions sometimes
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have to advertise the same cate-
gory more than once and have
{to hold fresh examination each
time. This results in  unneces-
sary waste of money on frequent
.advertisements, waste of time in
the offices of the Commissions
and consequently a delay in the

supply of candidates to the
Railways.”

*“The Committee, therefore,
recommend that the Railways

should plan in advance their
requirements of the staff for at
least six months and should fur-
nish the same to the Railway
Service Commissions at fixed
intervals, leaving sufficient margin
of time with the Commissions to
plan their selections. This will not
only facilitate the work of the
Commissions, but also ensure
timely supply of staff to the
Railways and avoid the neces-
sity of recruitment of staff
by the Railways otherwise than
through the Railways Service
Commussions.”

I want to know how far these obser-
vations have been respected and steps
taken. There has been a lot of com-
plaint about the selections and there-
fore, the Estimates Committee have
recommended that as far as possible
the Commissions should hold written
examinations; they should not be
satisfied with the interview alone. I
would like to know what they have
done about it.

There is a demand all the while
from Railway employees that some
preference should be given to their
children in the matter of appointment.
The Estimates Committee have exa-
mined that matter and observed
rightly that a large degree of prefer-
ence or special treatment cannot be
given, but they have recommended
that the schools conducted by the
rajlways for the children of railway
employees should be converted into
multi-purpose schools and subjects
pertaining to railway working should
be taught there, so that these child-
Ten may get some facility in appoint-

ment. This is very necessary because
these children grow up in the railway
colony and other avenues of jobs are
not very much open to them. Natural-
ly, they should be given some added
facility to get appointment in the
railways. As far as my knowledge
goes, this recommendation of the
Estimates Committee has not been
accepted. This is with regard to the
Service Commissions and the Esti-
mates Committee have said that these
recommendations should be accepted
so that these Commissions may be
kept above suspicion. The earlier
these recommendations are accepted
the better it is so that the sort of sus-
picions that are being entertained
today may diminish. N

Then, there is the standing question
of congestion in our railways. There
is always complaint of congestion in
the third class compartments in spite
of the improvements. You will know
the difficulties of third class passen-
gers provided you take the trouble of
finding them out. Very recently 1
had an opportunity of travelling in a
third class compartment and I found
that one could not get on there for
any length of time. Hundreds of men,
women and children are put to all
sorts of troubles. I think more ener-
getic steps should be taken. But from
the point of view of the nation, con-
gestion on the railways in the big
cities, especially ports, has to be tackl-
ed mainly. In Calcutta, Bombay and
Madras there is terrible congestion
leading to bottlenecks which introduce
impediments in the working of our
Plan itself. What are we doing about
it? What exactly is the way out of
this? Is it not sensible and possible
to construct a few loop lines in these
big cities and ports?

What happens today is that all the
passenger and goods trains are taken
to stations right in the heart of the
cities. As long as this continues,
congestion is inevitable. Why not we
have some stations ten or twenty
miles away from the city stations for
the loading and unloading of goods?
Certainly we will have to construct
certain loop lines. I would like to
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know what the Ministry is thinking
about this. For example, most of the
difficulty in the Cochin Port is due to
lack of line capacity between Shora-
nur to Cochin. Why not we double
the line between Shoranur and
Cochin? It is not a long distance
after all and this will ease the situa-
tion very much.

With regard to new constructions, of
course big industrial cities have to be
cared for. Their needs are to be
catered. Our new steel plants should
receive special treatment and our
ports have to be specially attended
to. Above all, the requirements of
the Five Year Plan have to be taken
into account. But the railways will
be failing in their duty if they do not
take into account the inequities and
inequalities to which substantial areas
of our country have been subjected in
the past. Everyone knows that big
areas of our country have been neg-
lected in the past. For example, in
the State of Kerala, we have got only
467 miles of railways. Everybody will
admit that this is far smaller than our
quota. We have made several sugges-
tions to the hon. Minister....

Shri Shahnawaz Khan: We added
a hundred miles to Kerala recently.

Shri Punnoose: That itself was
overdue. There also, they have put
very old, shaky, rottcn, shabby com-
partments.

Mr. Deputy-Speaker: It is because,
as you yourself said, it was overdue.

Shri Punnoose: We have got a few
suggestions to make with regard to
new lines. Of course, you have to
give priority taking into account all
the other considerations, but neverthe-
less, I believe a symbolic recognition
of our grievances should be made. 1
do not find anything that stands in
the way. For example, a coastal line
running through Alleppey from Erna-
kulam to Kayankulam will give new
life to our coastal area where the
people are suffering due to over-popu-
lation, lack of employment and all
that. The new coastal line will give
relief to our State to a large extent.
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A short line connecting Punaloor-
with the coastal line can bring our
high ranges into the picture and that.
will help the transmission of our hill
produce to the Cochin port or Allep-
pey port.

Then, regarding the line from Telli-
chery to Mysore, it has been surveyed.
But do not stop with surveying. Do
something to begin the work at once.
I think my Mpysore friends also will
agree with me, because it will help
the transport of manganese ore to»
Cochin port and will reduce the con-
gestion in Madras.

Another line connecting Cochin and
Bodmaikanur in the high ranges will
benefit both Kerala and Tamil Nad.
We do not want much; these are the
very few lines that we want and it is
for the Ministry to examine them and
see how much of this can be satisfied.
But something has to be done. Do
not tell us that “we are short of
money and all that and so you will
have nothing.” We should have some-
thing. That is very very clear and
we will not excuse the Ministry if
they turn a deaf car to all our
demands. They have to accept at
least some of them.

I will make a few more suggestions.
Why not we have a ‘through” bogie
in the G.T. Express from Delhi to.
Cochin for the Kerala passengers?
Every day some 60 or 70 third class
passengers have to travel from Delhi
to Ernakulam. Why not have a
through bogie from the capital in the
G.T. Express, so that it may be
n ched to the Cochin Express? At
Cochin also, a through bogic can be
attached to the Cochin Express from
Cochin Harbour to Delhi. I think this
can be accepted without much diffi-
culty. It will be very useful for our
people who have to go between Delhi
and Ernakulam.

About the new line of which the
Deputy Minister seems to be so proud,
please put some new compartments.
there.
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Shri Bhahnawax Khan: The whole
population of that area is proud of
that line.

Shri Punnoose: So, it is clear that
when they do something sensible, it
is immediately appreciated. I hope
that it will be an agded incentive to
do a little more for us.

What about the diesel engines? The
hon. Minister said that he will consider
it. I hope it is receiving active con-
sideration, and some diesel engines
will be provided there. It was said
that our lines are going to be electri-
fied, but I do not demand that; I know
the national requirements. Why not
at least give us some diesel engines.
I have already told in this House
about our habit of wearing white
dress. It is also mainly a passenger
line. Therefore, please put a diesel
engine in that line.

Lastly, I want to make a present of
this big list containing the names of
more than a thousand employees who
have been victimised under various
sections. They want reconsideration.
They want a generous treatment at
the hands of the Railway Administra=
tion. I wish I could read out the
names, it is about 1004 in number. The
Ministry always say that they do not
get the names. Here are the names.
Please look into their cases. For
heaven’s sake, have a new approach.
Look at them from a human point of
view. Look at the human element
involved there and have a new
approach to things. That is very
necessary in order fo give a new life
to our whole system. Only by bring-
ing about co-ordination between the
management and the employees you
can have a satisfactory arrangement.

=it wedt ow (TR, e,
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Shri R. Narayanasamy (Periya-
kulam): Mr. Deputy-Speaker, Sir, I
rise to say a few words on the railway
budget. I am speaking for the first
time in this august assembly ever-
since I was elected to the Lok Sabha.
So, this is my maiden speech.

First of all, I take this golden
opportunity to congratulate our Rail-
way Minister for not only producing
a budget with a surplus of Rs. 27
crores but also maintaining the status
quo in fares and freight structures.
This is a good thing because during.
the days of increase cost of living, any
announcement for enhancement in
fares would be disliked by the com-
munity at large.

My time is limited, and therefore,
I place before the House my distinct
demands., I believe the Railway
Minister will excuse me for bringing
to his notice some of the local yet
pressing problems of the public of the
area from which I have come, and
which has sent me to this august
House. A survey has already been
made of the Dindigul-Gudalur line.
But the engineering survey has not
yet been made. So, this engineering
survey should be undertaken imme-
diately. This is not my personal
demand, but almost all the Panchayat
Board Presidents and Municipal Chair-
men in the taluks of Dindigul, Nilak-
kottai and Periyakulam, pressing this
demand, have passed resolytions and
sent them to the Railway Ministry. If’
this line be opened, the commercial,
industrial, agricultural and rural
development of this area, chiefly the-
western part of Madura district, will
be developed a great deal and improv-
ed enormously.
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The people of these parts have been
pressing this demand for the last 40
years or so. So, every effort should
be made to expedite the opening of
Dindigul-Gudalur Railway. At present
much of the passenger and goods
traffic in Madurai-Bodinayakanur
region is not carried by our railways
but by a network of private buses,
The reason is that bus-owners provide
better facilities to the passengers and
to the businessmen for the movement
of goods. So they make huge profits.
The railways should provide good
facilities and conveniences congenial
to the travelling public, and to busi-
nessmen and goods traffic on this line
could attract more business and
traffic.

Similarly, a new railway station on
this hne should be opened at Kunnur
so that the passengers of the neigh-
bouring areas may find it convenient
to use the railways.

A petty sum of Rs 280 crores has
been earmarked to provide amenities
to third class passengers. This is ip-
adequate. I would suggest that the
work of providing further amenities
to higher class passengers should be
diverted and utilised for meeting the
needs and improving the lot of third
class passengers In this free India,
first things should come first and
others thereafter.

At present, there 1s no dining car in
the trains running between Kazipet
and Madras and it 1s so even in the
Grand Trunk Express. This causes a
lot of inconvenience to the passengers
as they cannot get wholesome food
and refreshment on the way There-
fore every effort should be made to
attach a dining car in all the trains
in this region.

There is too much overcrowding in
.all regions. Something must be done
to minimise these sufferings. The hon.
Minister has rightly stated that this is
8 very difficult problem and that it
«<cannot be solved completely until and
unless adequate funds are made avail-
.able to provide additional coaches on
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the lines. But even here, much of the
suffering reslting from overcrowding
can be avoided if careful planning is
done and it is found out after survey-
ing which areas are the worst suf-
ferers. Then, top priority should be
given to remove the difficuities. This
principle of framing priorities should
be applied everywhere, if we want to
minimise suffering with our limited
funds. The limited funds always
demand rational use of resources.

It is very gratifying to learn that
a sum of Rs. 29 crores has been ear-
marked for the construction of new
railways and the restoration of dis-
mantled lines. I welcome this because
I feel that the main aim of our rail-
ways should be to spread the network
of their services to each nook and
corner of this country. This aspect
should not be lost sight of in the
welter of too many schemes in regard
to the development of railways. I can
even say that if there is a choice to
be madc between further electrifica-
tion of the existing railways and the
construction of new lines in areas
where the ordinary man is put to a
lot of inconvenience due to lack of
transport facilities and where the eco-
nomic life of the community is show-
ing stagnation in the absence of cheap
means of movement of goods and ser-
vices, a prudent Government will
always try to bring the largest num-
ber of people and goods movement
within its fold rather than fritter
away the limited financial resources
over improving the standards of work-
ing of railways by introdycing new
innovations lhike electrification, etc.

Shr! Goray: Is he reading a quota-
tion?

Mr. Deputy-Speaker: The hon.
Member has already stated that he
is making his maiden speech.

Shri R. Narayanasamy: It is in
this context that I wish to bring to
the notice of the Railway Minister
the great urgency of constructing as
many new lines as possible. At pre-
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sent only 500 miles of new lines are
under construction. This is & miser-
-ably low and unimpressive figure. At
present the railways carry only 70
_per cent. of the passenger traffic and
80 per cent of the goods traffic in
our country. This is not a very en-
couraging figure. As a matter of
fact, it should be the earnest effort
of the Railway Minister that this
figure is increased to 90 per cent in
‘both the categories. I learn that
work is also proceeding for doubling
some lines. I must say that this pro-
gramme of doubling lines should be
-confined only to the regions where it
is absolutely essential, and funds
should rather be diverted for the
construction of new lines. Only then
will there be planned development of
our country in this direction.

I have nothing more to say on this
vast subject. But, all the same, 1
would like to earnestly request our
hon. Railway Minister to kindly give
due weight and consideration to the
opening of the Dindgil-Gudalur
railway line. 1 sincerely feel that he
can do something to remove the
difficulties pointed out by me here
even under the present limited re-
sources at his disposal.

Shri R. L. Reddy (Nellore): Mr.
Dceputy-Speaker, I rise to congra-
tulate the hon. Railway Minister on
his optimistic note to the nation in
his budget speech. In spite of vari-
ous difficulties, especially the short-
age of foreign exchange, the perform-
ance of our railways in the years
past is quite laudable. The hon.
Minister said in the Rajya Sabha
that the main bottleneck standing in
the way of expansion in all diret-
tions of the railways is lack of funds,
and that he has already appealed to
the Planning Commission for a good
slice of extra allotment.

Sir, it is but an admitted fact that
in an under-developed country like
ours transport should be given top
priority, With our steel plants still
in initial stages, it is but necessary
that a good deal of money should be
spent for the expansion of railway
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transport. So, I would like the Plan-
ning Commission to appreciate the
need for giving greater amounts to
the railways, as per the wish and
the demand of the Railway Minister.

Our railways are also an earning
concern of the Government. Year
after year, railways are contributing
a good deal of money to the common
exchequer, thus helping the fulfil-
ment of our Second Plan. As the
time at my disposal is limited, I
would not like to make further gene-
ral observations. 1 will confine my-
self to certain points concerning my
State and my constituency.

Some member was trying yester-
day to plead for creation of a new
division at Khurda Road, instead of
at Waltair. Waltair is the main sta-
tion of Visakhapatnam port. Visakha-
patnam port 1s one of our major ports
in India. It is situated in the centre
of the coast of Bay of Bengal, and
is endowed with a natural harbour.
With the oil refinery and ship-~build-
ing yard located there and as a main
port for export of iron ore, with its
growing population and with the
Jocation of a University and a first
class hospital and medical college,
along with other amenities, Waltair
deserves to be made a divisional
headquarters morec than any other
place. So, I would request the Rail-
way Board not to be carried away by
any other representations made, but
stick to their decision to have Waltair
as a divisional headquarter.

In this connection, I would also
agree with the strong plea made by
my hon. friend, Mr. B. S. Murthy,
for creating a ninth zone called
South Central zone comprising of
Bezwada, Guntakal, Waltair, Secun-
derabad, Sholapur and Hubli. This
zone with its headquarters at Secun-
derabad shall be very effective in its
control in all directions. An over-
sized or an unwieldy zone is not a
profitable administrative unit. Zona-
lisation of the railways took place
five years ago with six zones to be-
gin with. We have now eight zones
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for administrative purposes. Experi-
ence will show that one more zone in
south is an absolute necessity. A new
zone will not entail extra expendi-
ture, because the headquarters of the
Nizam’s State Railways will be quite
handy and it will be available to us.
With little or no aterations, we can
have a ready-made headquarters. I
would urge upon the hon. Minister to
give his earnest thought to this im-
portant suggestion.

I am happy to state that the rail-
ways are trying to popularise the
Air-conditioned Delux trains even
among the poorer sections of the
public. In reply to a question of
mimne, I was told that as much as
Rs. 45,000/-, has been spent on pub-
licity to popularise the said air-con-
ditioned trains. ] do not grudge this
expenditure. No doubt, the travelling
public should be provided with latest
amenities. But, I am afraid, the
majority of the people are not bene-
fited by the Delux trains, as they do
not stop at many places. This is
so for reasons better known to the
authorities.

But I would like to know why im-
portant places lhike Nellore city are
also given this sort of treatment.
Nellore is not only the headquarters
of a rich rice-growing and exporting
area, but is also important for mica
and allied exports. I would, there-
fore, plead that a halt of the Delux
Air-conditioned train may be made
at Nellore also.

There is another important point
which I would like to bring to the
notice of the hon. Railway Minister
and the Railway Board. This is about
the Railway Service Commission. I
am unable to know why no Andhra
has been appointed in any of these
commissions, particularly in Madras.
Andhra candidates from Srikakulam
in the north and Madakasira in the
west have to go all the way td Mad-
ras and face non-Andhra members to

answer their questions. Andhras
number more than 35 millions, and
the factor alone is sufficient to entifle
them for appointments as members
of Railway Service Commissions.

I must thank the Railway Minis-
ter for converting the metre-gauge
line into broad-gauge between
Gudur and Renigunta. This has
facilitated many pilgrims from the
north on their way to Balaji temple
at Tirupathi., It has also facilitated
free movement of goods traffic from
south to north, to distant ports like
Bombay and Kandla. Byt I do not
know why the distance of only six
miles from Renigunta to Tirupathi
has not been provided with broad~
gauge. Millions of people go to Tiru-
pathi by rail, many even by special
bogies, and they have to change at
Renigunta, instead of changing at
Gudur. So the same trouble and
worry is there, the only differcnce
being that it is at Renigunta and
not at Gudur Therefore, I urge
upon the hon. Minister to sce that
this small distance of six mvles is
also provided with broad-gauge, so
that he may get the Dblessings of
Lord Balaji

I now come to the headquarters of
Andhra Pradesh, Hyderabad. Peo-
ple coming from coastal districts to
Hyderabad are experiencing much
trouble to reach the capital in time
and without any change on the way.
At Bezwada station they cannot get
accommodation without trouble. So,
a new line from Gudur to Kasipet,
touching Macherla may be construc-
ted. This will serve the interior
taluks of Nellore, which are con-
cerned vitally with Hyderabad. Simi-
lorly, another line from Vizag to
Kothagudam, touching Bhadracha-
iam on the way, may also be sur-
veyed. For immediate conveni-
ence, an extra train may be run
between Gudur and Hyderabad, snd’
another between Vizag sand Hydera-
bad. The bogies attached to the
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Express trains now are not sufficient.
Therefore, I urge upon the hon.
Minister to have an extra train run
between Bezwada and Hyderabad
daily as was done between Kurnool
and Bezwada when Kurnool was the
headquarters of Andhra Pradesh.

There is another small point. This
question has been postponed by the
Railway Beard and I wish to bring
it to their notice. Naidupet 1s a
town down in the south on the
Calcutta-Madras line. It is also on
the G.N.T. Road. There is heavy
vehicular traffic through this town
on the G.N.T road which crosses the
railway line near the town. The
level crossing is very close to the
station and it is @& regular source
of inconvenience to the motorists and
other vehicular traffic because of the
long delays at this level crossing. It
was under contemplation for over ten
years to shift the level crossing. It is
kept in cold storage and nothing has
happened till today. I would like
that this suggestion may be taken up:
to shift the level crossing immediate-
ly and also to provide an over-bridge.
These may be minor items to the
Railway authorities; but they will
afford great convenience to the tra-
velling public.

The Railway school at Bitragunta
is charging fees from the students
even for the Higher elementary class-
es. This is rather strange. The
Andhra Government is providing free
education to all up to the III Form
or the Eighth standard. The Bitra-
gunta Railway School, being situated
in the Andhra Pradesh, should con-
form to the policy ef the State Gov-
ernment and avoid charging fees for
the Higher elementary classes as also
for students from the lower income

group.

Lastly, you may be surprised to
know that many of the Railway
employees are suffering from T.B,
and they are not able to get any
treatment in the T.B. hospital at
Nellore which is being run very
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popularly. The Mica Welfare Board,
with itg meagre funds, is contemplat-
ing to meet the expenses of the treat-
ment of those patients who come from
the mining area. When such is the
case, I consider it to be the duty of
the Railway Board to have & ward of
their own in all T.B. hespitals gene-
rally and in the hospital at Nellore
particularly, and also to meet the
expenses of the treatment of the
Railway employees who may be
treated in the said hospital. I would
not have come forward with this
suggestion if the Andhra Government
were able to treat the patients. It
iz not able to do so and so I have to
request the hon. Minister to see that
these facilities are given to them.

Shri Barman (Cooch Behar-Reser-
ved-Sch. Castes): Mr. Deputy-
Speaker, the truncated State of West
Bengal, I submit, is under the great-
est necessity of sympathetic consider-
ation in the matter of Railways. But,
it is this State’s unfortunate lot that
it gets practically no time and it
comes under the ten minutes limita-
tion. I have to submit one or two
points regarding that State within the
time limit as succinctly as possible.

After the partition of Bengal, there
is no railway line in the district of
Malda. Though there was an assur-
ance by the erstwhile Railway Minis-
ter, Shri Lal Bahadur Shastri, while
he was present at the conference at
Malda, that the Kejurighat- Maldah-
Raiganj line was being actively con-
sidered and it would be taken up for
construction as the survey had al-
ready been done, unfortunately, it
has been left out because of economic
stringency. I simply invite the at-
tention of the present hon. Minister
for Railways to look into the matter
and try to fulfil the promise that has
been made by his predecessor.

Secondly, I would like to refer to
the alfernate Assam link that is
under survey now. In this connec-
tion, I would state that in the Assam
Link . Stabilisation Committee that
had submitted its final report, there
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was difference of opinion. The majo-
rity recommended a line from Domo-
hani to Alipurduar. The minority
consisting of the Chairman of the
Committee and the Member-Secret-
ary have in no uncertain terms dis-
couraged this alignment. Subse-
quently, the Assam Members of this
august House and Members interest-
ed, coming from these areas includ-
ing myself had submitted a proposal
for another alignment. The hon.
Minister also,——I read it in the
papers—in his press statement said
that both the lines will be surveyed.
I do not know what had happened
later on. In the Explanatory Memo-
randum, on page 73, it is stated:

“Preliminary Engineering Sur-
vey for an alternative railway
line from near about Domohani
to Alipurduar and reconnaissance
west of Domohani.”

It does not make any mention
whether the alternate alignment
which the Members of this august
House had suggested, is going to be
surveyed or not.

Apart from that, I would just re-
mind the Railway Ministry and the
Railway Board that in the dissentient
aote by the Chairman and Member-
Secretary of that Committee, they
have stated in no uncertain terms,
in page 71 of the typed report,

“In view of the nature of the
problem as indicated above, we
see no reason to consider that
this alternate alignment will be
more stable than the existing
one. In fact, we fear that its
maintenance will present prob-
lems of greater magnitude, to
say nothing of the cost involved
in the maintenance.”

The difficulties that the Railways are
experiencing with the existing line
will be all the greater in the case of
the line suggested by the majority of
the Committee which has been dis-

sented from by the minority. To
that, a note is attached which says
that it (the majority) does not want
to minimise the difficulties which will
be encountered in the construction of
the alternate alignment, nor to hide
the fact that the alternate alignment,
15 likely to be costly in view of the
fact that it has to cross a number of
major rivers.

My humble submission is this. The
Railway is going to risk the same
difficulty that it is experiencing al-
ready with the existing link. The
line that is to be taken up must be
a stable one. Because, if the pro-
phesy of the minority comes true,
that 1s, the line that is going to be
surveyed meets the same fate as the
existing line, the people of Assam
and North Bengal will be the greatest
sufferers. The alignment which we
have suggested will meet both the
points It will be less costly and it
will be a stable one. I am stating
this as the view of authoritative per-
sons in the Board itself. In spite
of that, when I find that the line that
has been objected to by the minority
itself is gomng to be surveyed, I have
reason to think that on account of
pressure from influential quarter, in-
fluential body that it is proceeding in
this matter and the Railway is going
to sacrifice its policy, being dominat-
ed by influential quarters. 1 would
only ask the hon. Mmister to look
into the matter. I shall not dilate on
this matter any more.

14 hrs,

The next thing I want to say is
about some complaints of the com-
mercial employees of the Railways.
In this connection, I may state at the
very beginning that so far as emp-
loyees in the North-Eastern Railway
are concerned, their grievance is that
though according to the new deal
some promises were held out to them,
there has been a distinction made
between other railways and the
North-Eastern Railway, and especiaily
that part of the North-Eastern Rail-
way, which is now constituted into &
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separate railway, viz, the North-
East Frontier Railway. Their comp-
laint is that some of the assurances
that have been given, and which have
been complied with in the case of
other railways, have not yet been
fulfilled in the case of the commer-
clal employees of that railway, but as
the time is short, I shall send a
written memorandum to the Railway
Minister. I hope he will consider it.

Mr. Deputy-Speaker: Would the
hon. Member like to avail of the
remainder of the short time available
now or would he like to continue on
Monday?

Shri Barman: It is better if I get
the time on Monday.

Mr. Deputy-Speaker: All right,
then, We take up the non-official
business.

COMMITTEE ON PRIVATE
MEMBERS’ BILLS AND RE- .
SOLUTIONS
FIFTEENTH REPORT

Shrimat! Da Palchoudhuri (Nabad-
wip): I beg to move:

“That this House agrees with
the Fifteenth Report of the Com-
mittee on Private Members' Bills
and Resolutions presented to the
House on the 26th February,
1938.”

hMr. Deputy-Speaker: The question

“That this House agrees with
the Fifteenth Report of the Com-
mittee on Private Members’ Bills
and Resolutions presented to the
ln'm;-: on the 26th February,

58.

The wmotion was adopted

Members’ Bills 2966
and Resolutions

RESOLUTION RE: COMMISSION
TO INQUIRE INTO INDISCIPLINE
AMONG STUDENTS—contd.

Mr. Deputy-Speaker: The House
will now resume further discussion
of the resolution moved by Shrimati
Ila Palchoudhuri on the 14th Feb-
ruary, 1958 regarding the appoint.
ment of a commission to enquire into
indiscipline among students.

Out of 2} hours allotted for the
discussion of the resolution, 54
minutes have already been taken up,
and 1 hour and 36 minutes are left
for its further discussion today. Shri
Goray.

Shri Goray (Poona): I welcome
the resolution moved by the hon.
lady Member. 1 would support her
suggestion for the appointment of
a commission, but I would only plead
that she should not withdraw the
resolution at the last moment.

Shri Vajpayee (Balrampur): That
is bound to happen.

Shri Goray: This resolution tries
to focus our attention on a problem
which is exercising the minds of all
people who have the good of the
country at heart.

This problem can be viewed from
two or three angles. The present
malaise can be traced mainly to the
utter lack of any central ideal around
which the mental attitudes of our
younger generation can be built up.

Before we attained independence
for the last five or six decades at
least, or for the matter of that we
can say for the last hundred years,
there was a persistent urge towards
freedom, an urge for the liberation
of our country, and the finest of our
youth was enthused with that ideal
of liberation, and sacrifice towards
that end.





